
BEFORE THE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, KOLKATA 

I.A. NO. _________ / 2025 / EZ 

IN CONNECTION WITH 

ORIGINAL APPLICATION NO. 30 / 2025 / EZ 

 

IN THE MATTER OF: 

TOXIC FLY ASH IN RIVER NEAR 

GHORAMARA, shows video shared 

by panchayat member news item 

published in the Times of India 

Kolkata Section dated 17.02.2025 

 

VERSUS 

UNION OF INDIA AND OTHERS 
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